BENCH-I NATIONAL COMPANY LAW TRIBUNAL
KOLKATA BENCH
KOLKATA
CA(IB) No. 806/KB/2018

in CP(IB) No. 371/KB/2017

Present: Hon’ble Member (J), Shri Jinan K.R.

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING ON 7™ SEPTEMBER, 2018, 10:30 A.M.
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NCLT- daily order- 07.09.2018

ORDER
Ld. Counsel for the applicant and for Edelweiss is present.
Heard both sides. Since an appeal is peding against the order of this Bench
before the NCLAT, it appears to me that the hearing of CA(IB)N0.806/KB/2018
can be adjourned.
The interim order of status quo shall continue.

List it for further consideration on 03/10/2018. Sd

UinanKR)

Member (J)



